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In those areas also, futures or
hedge contracts are not being per-
mitted at present, thougn there is
no formal ban, There is no propo-
sal to impose a ban formally.”
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Shri Ranga: Contrary to what wa

suggested by one of our friends here
one of the Members put g supplemen
tary—is it not a fact that the forwars
prices of" groundmrt and groundnu
and groundnut ol are lower than the
ready market rateg and they are no
higher than the ceiling or the zall
price fixed by the Government?

Shri Dinesh Singh: I could not say

off-hand the prices that hon, Membe:
may have jn mind on a particular day.
but I will certainly find out.

Shri Ranga: Thank you.

(a) whether Government are aware

that there are some industrial units
which are totally depsndent on thw
imported raw materisls;

(b) if so, whether ag g result of the
restriction imposed

by Government t0

import the required ruw material, ger-
tain ynits hag to closs down;

(o) whether prapess o

Governmeng
tabe sny steps to provide indigmem
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raw material on priority basiz 0 a9
to make these units run; and

(d) iz 80, the main features thereof?

The Minister of fitate in the Minig-

and Company Affaliry (Shri
Raghunath Reddi): (a) Yes, Sir,

(b) No, Sir, except in the case of
one cork products unit which cloged
down only recently.

(c) and (d). It is not possible to re-
place imported corkwood from within
the country which 18 the raw material
for cork products.

sft “eistwr swt : wy sy
e @ i wedt & anr
XATY WY PUT FT AT W A ¥ v
fez w Rafow o fide wolft §
WK wr & @l wtfits qee ®
AT AR A WY FA0HER Fr A vy Ak
wfes o afae § « firad & e
Qg oft ?

sidfre feew o wwement
N (W wxeir ot www)

4

dar fs yxw ¥ vy wr § Wyt aw
o wertvw § fad qF v
ity v Afaa & « ey &
Ty ¥ w7 gk § 1 ey o foer W
atrx § fie w7 ot @ Y w-
ey o #Hfow & = felw woh
€, xy foez xgy wlt § sl e W
oif ot & wy ewn g Wi Wi @ [
oW e g ¢

¥ wy Wt wasr e g ?
st swaf™ uel wgax : dar
e dwT WY

X

0% |

g
s
forg
o

b
14 1
EELr
124912
Eﬁ%?gé

¢ afer ot wraws § 1 O aant a
< €2 Wo o o X vT § A
R F & FoT T 37 &Y fawrior
FTr g

#wn
g9 | W faee W A% g § Wik
wg WY & 3w o< g

st dtercame dr : alr U
HAfar e TR W g ¥
T Wt 9 it ¥ wax gy, v
Wi off ¥R Wi it oY fend ?

ot SR et wEan : 5B T ¥
qaT A T QN | W AYeNET
ww gt §, wwt afiee gar § oy St
T aec W ar §



7029 Oral Answer;
e Wk wmww hax &
o § Ak o e § o aw
AW A qW OE W & AH T
aar awar £ |

Nt § W S ¥ : BT I
N a9 N WrARE IO § ITH F

Wiy wgraer &t § 1 vy ag wE T L
R L

%

S ywwr-q 17§ qET W
fis Ty oY aga @ S Bedw o
o & g fr ok &, ot oy S

JUNE 28, 1987

Oral Answers

7030

ff W) swEt qr ff ofix forr W W
wfs fatr ? s ga% Wt i Wi feer-
¥ gk W fiselr off fir sTOWd
R A Y, e H T A g & 7
@ ey wrow § o e ey &
wa g ? qg AT qeT AT |

s SR ANt wERT ¢ gy AW

o FET § | W W W o
g

Shrimati Lakshmikanthamme: May
I know what progress has been mads
in raising the production of indigenous
raw materials guch as copper? May 1
know whether the Ministry does any
cv-ordination and, from time to time,
evaluation of the progress made In the
copper mines and other sources of
scarce raw materials so that we are
able to produce indigenoug raw mate-
rials to a great extent?

Shri F. A. Ahmeq: Suficient work
is being done in order to bring about
substitution of raw materials which we
are now importing from outside, and
for that purpose incentive has been
provided to all those who are in a
position to give us the know-how and
to those who are in a position to
produce those raw materials in our
country. A Board has also been set
up in order to determine those cases
on merit so that those actually making
effort in those girections are given the
prizes for the effort that they are
making in this direction. So far as
copper is concerned, it is a raw
material which we cannot essily
get in our country, Therefore, we are
depending in a big way on the import
of this raw material from outside. If
there is any possibility we ghall cer-
tainly try to utilise that opportunity
of Wncreasing availability within the
country of the raw materials of copper
also.

Shyt Hem Barua: May I know I
Government have sssessed the likely
impact of the closure of Sueg Cansl
on our imports, snd aince there i3 &
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1ot of idle capacity in our engineering
industry today, whether in the public
sector or private gector, and industries
that have to depend mainly on im-
ported raw material, may I know the
extent to which this industry is going
to suffer because ot the closure of
Suez Canal?

Shri F, A, Ahmed: So far ag the
present position is concerped, I think
the hon, Member iz aware that these
licences are given in some cases on a
six-monthly basis and in other cases
on an yearly basis. And, 30 far as my
present information goes no industry
has been affected in respect of the ar-
rival of the orders already placed for
the raw materials and component
parts. But, certainly, #f the Suez
Canal continues to remain closed it
will have the effect of stopping in-
flow and when the industries will
not get the raw material or compo-
nent parts the production will wun-
doubtedly suffer.

Shri Umanath: Sir, in today’s papers,
one Shri Wanchoo, I think a Com-
merce Ministry official, is reported to
have stated that the industrialistg are
adopting a double-faced policy with
regard to import substitution. On the
one hand they welcomy, import sub-
stitution, and, on the other, in actual
practice, they go and preag the Govern-
ment to give them import permilg for
machinery and raw materials which
are available and which could be pur-
chaseg internally. Textile machinery
is produced here, but the Government
is giving permits to import textile
machinery from abroad. When the in-
dustrialists are adopting a double-
faced policy, I would like to know
why the Government is also adopting
a double-taced policy in so far as they
give permits to import raw meterials
or machinery which are availsble in-
ternally? Why should the Govern-
ment adopt yuch a policy? Why should
they give permits to import when the
material is available herer I would
like tp know thy ressons.

Shel P, A. Ahumga: 'l'hhmtt!erk
receiving my clostst sttention. can
agsure the hon. Member that all those
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components which are manufactured
within our country ang all the raw
materials that are available within
our country, will not be allowed to
be imported.

Bhrli Umanath: Textile machinery is
available here, Why should they give
permits to jmport textile machinery?

Shri F. A. Ahmed: I have already
said that I am examining this, and
wherever I find that such machinery
is indigenously manufactured in our
country, it will not be allowed to be
imported.

Shri Umanath: He has allowed the
import of textile machinery which is
produced here. Why did he allow j1?
Let him give the reason for allowing
it.

Shri F. A, Ahmed: | did not allow
any but ag I have already said that
some cases have been brought to my
notice when this was permitted in
the past and 1 am trying to see that
in future thisg is not done.
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Shri Virendrakumar Shah: Import
licences are issued by the Commerce
Ministry for the needs of the indus-
tries under the Industries Ministries
here. Is the hon. Minister aware of
the fact that under the AID and other
licensing arrangements there are cer-
tain procedural formalities which
require & long time, sometimes 8 to 10
months, before the import licence is
granted to the applicant industry and
even after that such conditions are
put that the industries do not have
sufficient imported raw materiala for
them to carry on? What does the
Government propose to do to see that
all these difficulties are obviated now?
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Shri Virendrakumar Shah: Sir, he
has snawered it in the other direction.
The guestion is that delays take place
and because of that the companies
come to almost closure. Has the
Minister’s attention been drawn to that
and, if so, what is the Government
planning to do to solve it? 1 did not
agk about this rigmarole of going to
this committee or that committee.

Shri F. A. Ahmed: Except in one
case, no question of closure has besen
brought to my notice.

Shri Vassdevan Nair: Is the hon.
Minister aware that last year large
quantities of natural rubber were
allowed to be gccumulated in India
and when there was an accumulated
stock of indigenous rubber, import
was aliowed. ...

Mr. Speaker: We had a half-an-hour
discussion on this question.

Shri Vasadevan Nair: Still, the issue
remains unsolved and we will have to
raise it again and again.

Was it a fact that large quantities
of natural rubber were imported when
there awas accumulated stock of
rubber indigenously produced in the
country; if so, what was the resson
for the same?

Shri J. B Kripalani: Somebody
must have got commission.

Shri ¥, A. Ahmed: The hon, Mem-
ber may give notice of a separate
question #nd then I will be able to
answer this,

Shri Vasadevan Nalr: He is not
aware of anything Why should he
answer questions like this? He should
come prepsred because we will ask
many Questions on import.

Shrt F. A. Ahmed: How does rubber
arise out of this question?

Mr, Spesher: Import. Shri Kotharl
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licence such industries which require
entirely imported raw material?

Shry F. A, Ahmed: There are cer-
tain industries which sare entirely
dependent on imported raw materials
and if they are of the category such
as forged crank shaft, gear and
radiator industries, power cabies, en-
amelled copper winding wires and
transformers, electric motors, switch-
gears, capacitors, rectifiers......

8hri B. 8. Kotharl: I have asked tor
the principles not the list.

Shri F. A. Ahmed: I am just com-
ing to that. Whatever foreign ex-
,change is asked for the purpose of
importing raw material and compo-
nent parts for the requirements 1s
given entirely for these things.

Shri Bedabrata Barua: While the
private sector is allowed a lump sum
of foreign exchange for importing
their necessities the public sectar
enterprises are at a disadvantage as
they have to make an indent of their
requirements in advance and because
they have to give all their require-
ments for the year in advance it leads
to their inventories being overstocked
which is considered to be the main
cause for the losses of public enter-
prises.

Shri F. A. Ahmed: As I have said,
it depends on the kind of industry.
In some cases we are supplying foreign
exchange for six months; in other
cases for the whole year. The nature
of the components and raw material
required in public undertakings is
such that unless and until we know
the picture for the entire year it is
not possible for us to determine what
will be their requirements and that
they will suffer in production if those
things are not available to them.
Therefore, on the basis of annual





